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12.45 Hgs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
IMPORTANCE

REPORTED INVOLVEMENT or CPI
(MARXIST) IN ANTI-NATIONAL ACTIVITIES
IN WEST BENGAL AND KASHMIR.

SHRI HEM BARUA (Mangaldai) :
I call the attention of the Minister of
Home Affairs to the following matter of
urgent public importance and I request
that he may make a statement thereon :

“The reported involvemeat of CPI
(Marxist) in anti-pational activities in
West Bengal and Kashmir.”

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA) : Sir, the House is aware
of the activities of the extremist group
of the CP.M. This group was the
main force behind the Naxalbari agi-
tation which has been brought under
oontrol by firm police action taken by
the West Bengal Governmeat. This
group has continued to propagate the
Chinese way of revolution. Its philo-
sophy, according to its own professions,
is summed up in their belief that
“Power grows out of the barrel of the

gun”. In West Bengal the extremists
are to have organized a num-
ber meetings and theatrical perfor-

mances with a view to exhorting people
to launch a violent class struggle. In
Jammu and Kashmir though such extre-
mists are trying to instigate lawlessness
they are an insignificant force. We are
keeping in close touch with the State
Governments concerned regarding their
activities,. May I assure the House that
all steps necessary for safeguarding

national security and upholding the
Constitution would be taken by the
Central as well as by the State Govern-
ments,

SOME HON. MEMBERS: Ban
them.
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SHRI HEM BARUA : Sir, may I
draw the attention of the Government
to a relevant portion of a letter, that has
been widely circulated, written by Shri
Ajoy Mukherjee, ex-Chief Minister of
West Bengal, about a partner in the
ULF Government ? This is what he
said :

“Something more dangerous is per-
haps in the offing. Pro-Chinese Left
Communists seem to be preparing the
ground for a bloody revolution in
West Bengal with China’s help. If
that happens perhaps for mmy years
the entire areas of Assam, Manipur,
Tripura and parts of Bihar and
Orissa will be turned into a battle-
ground with deadly modern weapons
of foreign powers.”

It is said by some that Shri Ajoy
Mukherjee does not stand by this state-
ment pow. But after making this state-
ment what I expected of Shri Mukher-
jee was to part company with his
friends who were indulging in this sort
of anti-national activities, But, unfortu-
nately, he had the courage neither to
control his colleagues nor to break away
from them and, unfortunately, India
and democracy have become a hot-bed
of all sorts of anti-national activities.
My concern is with the national secu-
rity of the country.

SHRI S. A. DANGE (Bombay Cent-
ral South) : Through the CIA (Infer-
ruptions) .

SHRI HEM BARUA : Not through
the CIA. Do not talk like that. S8ir,
these people are in the habit of referring
to CIA. May I make it cléar here that
I am not going to give a morsel of
Indian dust for all the dollars or rubles
of the world. I maintain certain moral
standards in my public life. Secondly,
what happened is, there has been that
much wanted expression of the expul-
sion of the Naxalbari extremists and the
Naxalbari so-called ‘revolution was
stated to be conducted on the lines of
Mao’s thoughts. Before the Naxalbari
extremists were expelled slogans like
“Meo Tse-tung Zindabad” were heard
on the streets of Calcutta (Interrmp-
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tions). Mao’s pictures were distributed
on a large scale.  Sir, could it be pos-
sible for anybody to shout a slogan in
the streets of Peking saying “Shrimati
Indira Gandhi Zindabad”? Would he
not be reduced to pulp by the Red
Guards ?  But this sort of thing hap-
pened here. In the context of that,
may I know (a) since most people do
not have any faith in the backdoor gov-
ernment of Shri P. C. Ghosh in West
Beingal, whether the Central Govern-
ment is going to examine the intelli-
gence reports about these involvements
and take action of its own; (b) there
are reports that the government are in
possession of facts justifying the ban-
ning of the Communist Party (Mar-
xists) . . . (interruptions) . . . how
far is it a fact, and (c) after the clos-
ing down of the Bank of China in Cal-
cutta, they shifted their headquarters to
Dacca and it is through the Bank of
China in Dacca and the Chinese Con-
sulate in Dacca that all sorts of revo-
lutionary materials and finance are
flowing down to certain political parties
in West Bengal; are government aware
of this and, if so, what steps are they
going to take to stop this ?

SHRI VIDYA CHARAN SHUKLA:
We are keeping a close watch on all
these developments and we have our
own information about these matters.
As far as the question of banning is
concerned, a few days back I have ans-
wered this question in the House,

SHRI A. K. SEN
West) :

(Calcutta North
May I ask a question ?

MR. SPEAKER : No. His name is
not here. So, he cannot ask.

SHR! HEM. BARUA:
the reply, Sir ?

What was

MR, SPEAKER : The question of
banning that party was discussed on
the floor of the House.

SHRT HEM BARUA : T wanted to
know three things. They are . . .
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MR. SPEAKER: He knows all

those three things. He need not repeat.

SHRI HEM BARUA : He has rep-
lied only to the banning part of the
question. Is the Central Government
going to examine the intelligence re-
ports and take action of its own?
Thirdly, what about the activities of the
Bank of China and the Consulate of
China ?

SHRI VIDYA CHARAN SHUKLA :
I said that we have information about
these matters.

SHRI S. K. TAPURIAH

(Pali):
Give us that information,

ot s W (ggE) o A A
aA ARA g R syl Few
W FAER R IEF GEHTT A 7
AN WX W R 7T A 2 -
FQ &, afg & @ g g
frerd qR g AR e & ar ag
g ¢ fF Tweaadr & IuNdT @ |7
F AR FA IF TN HE T EFE;
T § § srewrE g aR N
FEREF AAF A< W 39 IFE 3
WLy e wfafataar dewmete
W F FET arow 71 & § ?

w1 ag Wit aa { f wgre ok FwiiT
F AR WIS 7§ a7 ged A A
el § 9w vl wfafafaar w@ &
e qgT faT 7§ W g, afs g, av
IAE e & faa I=07 aFR N
¥ e & @ @ g W fedt ag A
#E FFaET W @ F A a5 w0
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Y faery =cw www : e AT,
gT qOF AAAATST  F IuFifeAT FT
T ITFH AR 6 77 FIAE
T E @ A IS Ffgwiw AR F1 97T
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=t geTE weel : $o 99 W T
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A3 AF A, R F( TG § 8T
qT Fiqradl AR T 9@ qEGF
afafataar gark sa9 7 @ § A I
F AR ¥ fAg 3 3T TE9T NqeT FT
Wi

St AFTWAT WEAY © AT q@AT F
9F 93 FEI4 GIFR A Fq0 wE
FEAFT AL, AT AT G A IR0 F}AT
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ot fawr wxwr wew o sad el
Fq@ F FIFFA TFR 77 A8 M
FAAy g 1 aE ) g Al Fr N
anw feafa w1 faawr faear § s«
faaTor F ar IW AT FI g AT H
W 3T g WK fa3 adF A sAa
FE K AAEFI TLGT N A &
qAEq F |
SHRI R. BARUA (Jorhat): Re-
cently it was reported that there is a

planned attack on the police parties,
police posts and police communications
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in the district of Nadia. It was alsc
stated that the Red Guards are having
a direct hand in this matter. Has the
Government any information about
these attacks and whether government is
aware that there is a large quantity
of unlicensed modern arms in some of
the important and strategic points ?

SHRI VIDYA CHARAN SHUKLA:
In this illegal! activity the hands of cer-
tain extremist sections are there. As
far as the question of discovering ille-
gal arms and ammunition is concerned,
we have had some success about it and
we have information that some dumps
of that kind have been created.

SOME HON. MEMBERS :
shame.

Shame,

SHRI VIDYA CHARAN SHUKLA:
We .are trying to discover them.

SHRI VASUDEVAN NAIR: You
have discovered bows and arrows.
Those are the arms that you have dis-
covered,

it g @ (@ faer):
AT AZIGT, THARGAT | g 0
ssfurgs e fF afedll dma & awm
wifa & Ja @ W A FEiT
FERL FOE IqH QU FHAG 2
A FEIT GFR F I 39 T A
faqdi AAFE I TR IN GEAF
e @A & fATqnE ? avfi aw
FI9 Irgiv g AT § {5 T INAREN
Fgi 9 IfFg § sk ag g ¥ 7w
FIH I AT H qA4 FW@ S @A
fagq Fifa # F fag seqfaem aw
I FXRE, IWF N 7 @I F
qF FAT FAAFQ § T§ F FATHAT AT
g7

sft gy oo e - FEgfae aRf
AT AT FT A YA T ¥ 39 F
FIU 3@ AT ) A& FW R g
AR d APk X1 fv 47 @S
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FgTgw @ 39 feafa & sox o fAme
W e § MW G w2
HAAWFAT R g BIA  FEAE
FI |
SHRI

(Defhi Sadar) :
He has asked for the details,

SHRI VIDYA CHARAN SHUKLA:

We cannot give such details.

ot e wevw  (cfeor fewli) ¢
FoTE wERw, FgfAet 1 afa-
fafaai w7 af & €1 o, wwiT
fama & sz v & wfafafoqt @
1943 3 9 W) § 99 IR Igi AT
Y A6 Q ifqae gfma s dea
Fg 41 AT A N T F AA0E A€
FWI 7 ITA wifww § o X Ay
R A W A2 g GT Y 4 W
FTWTHT AT A AAT F F1 74T
97 39 F faq MU AR N a7 43
wifFeEd FAT | o9 37 8 AT A
FIZET FHAFT F/ AR TP @I aq
IR ATAT §IT TGAT AT HGoon &
fae® Qa1 a9 6 ifE Fifa a7
a7, Ffawe aree] #, AT
A e A A foex g FTEw awgen
FMFA N @ LANTTE ITF FAaHI
T FONT HT AT F AT FA & faw
fox agrar 3 @& 1 S® % afafafami
s TR A ) D, TIY @
T, W g & § A qwwar § 39
F IAFTG T F q9 21 T44F
[ # sz gg fae s @i g

Sgh AFIMA FTqEF & I fes
7T M 18 IE F AT A o
gt A qer fr a srgfae & g
THFQA WA AT FTATTFITH
T faarETa § a1 SWIA wW e
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T2y wwar fs R e digaa 7
famarm adl @y afes and Wiawa
WAATFATNRE | qF faaraw
AQAY  FEIAT Fi qZH AL TR AfHA
Tz Fedd frem & facgw nfagded
ITAFH FA FT AT £ | 39 q=-
arg  faqy W) dAvadl §a g 98 9
fagr TR oW F 2, 499
fediem & e amar A =, 99
featza & fag iy g el sfawes
7€) g% & oifs § Fre s asarg form
for faa gan @ Fr 7@ < efea 7w
FIRE | G4 76 a7 78 & P Fiva
uF qgfa § foras fr sgeed a9 91a
g3 w1 Afawr § A ITHT WA A
& f g9 a3t %149 ITH I FeA T
afamx | 98 W0 S A F I
arFa 7 AN § I TeATGeA FEAE
feew gad #1 a8 A @I, TN
 za7 27 IR &W AROIRAGT T TRA
ATTH DA T ARAE £ 7w AT
F A faer f5 e 7 faaEw
o fom f nfafafaar oo o
Ffaeg d; g ¥ gowr & fasg §
ITAN F AFTH F AT I GY AR
I FW F F) GT [T T Fal dF
g mMecdaamazg v g®
A AqED F ¥ F W

In the light of all this information
about its activities in Jammu and Kash-
mir and Bengal and the general Commu-
nist ideology and methodology, I want
to know whether the Government of
India is contemplating to take serious
action for banning all those parties or
groups which do not believe in demo-
cracy and which want to subvert demo-
cracy and, at the same time, are also
trying to take help from China and

other countries to subvert and destroy
the country’s unity and security.

13 Hgrs.

SHR] VIDYA CHARAN SHUKLA:
We have the information about the
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activities of C.P.I.(M), as I said earlier.
But we do not want to ban any politi-
cal party unless it is necessary, as a last
resort.

MR, SPEAKER : Shri Ramamurti.

SHRI P. RAMAMURTI (Madurai):
This is not only the statement that has
been made by the Minister. Apart
from that, under the guise of putting
questions, a lot of innuendos, sugges-
tions and all sorts of things, have been
made against my Party. I do not want
to interfere now. I would request you
to give me an opportunity to say what
I have got to say so that the matter can
be cleared up.

MR. SPEAKER : I will consider it.

13.0¢ Hgs.
MESSAGE FROM RAJYA SABHA

SECRETARY : Sir, I lave to report
the following message received from
the Secretary of Rajya Sabha :—

“In accordance with the provisions
of rule 111 of the Rules of Procedure
and Conduct of Business in the Rajya
Sabha, I am directed to enclose a
oopy of the coal Bearing Areas (Ac-
quisition and Development) Amend-
ment Bill, 1967, which has been
passed by the Rajya Sabha at its
sitting held on the 6th December,
1967.”

OOAL BEARING AREAS (ACQUISI-
TION AND DEVELOPMENT)
AMENDMENT BILL

As PASSED BY RAJYA SABHA

SECRETARY : Sir, I lay on the
Table of the House the coal Bearing
Areas (Acquisition and Development)
Amendment Bill, 1967,

13.01 Hrs.

STATEMENT RE: AGITATION IN
DELHI OVER THE OFFICIAL
LANGUAGES (AMENDMENT)
BILL

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-

AGRAHAYANA 20, 1889 (S4KA)

Delhi re. Official 6046

.Languages Amdt. Bill (St.)
FAIRS (SHRI VIDYA CHARAN
SHUKLA) : On behalf of Shri Y. B.
Chavan, I beg to make a statement on
the situation arising out of the agitation
in Delhi over the Official Languages
(Amendment) Bill. ~

A call for hartal on 6th December,
1967 was given by Vidyarthi Parishad,
Nav Yugan Sabha and Hindi Sahitya
Sammelan to protest against the Official
Language (Amendment) Bill . . .

it srew fagrd At (F9IER) -
o= & 92 & Tfgwy

MR. SPEAKER: It may be laid
on the Table of the House.

ot sew fagrdl A=t @ AT Ow
SAEET FT T & | AT HIT @
faar a1, @99 W s foar °n)
Ao Gl @Y e a8 e
wg W WA wEeT Y TET w7
M wg @ ¢ (98 g qar= ot g +<
g €

MR, SPEAKER : If you want, you
can have a discussion. I am
to allow it. Last week, we had
discussion and this week also 1 am pre-
pared to allow it, if you want. But
this way of putting questions then emd
there will be a bad precedent. I will
allow the discussion, if you want,

st e fagd aewa - wfe
T W 'R A R ?

€t waram A (feeh a=))
AW ARRA, qg WA qaTT ¢ |

MR. SPEAKER : Last time, we had
a discussion and, therefore, 1 did mot
allow it. If you want, we can comsi-
der it again. 1 have no objection.

SHRI VIDYA CHARAN SHUKLA:
Sir, I beg to lay the statement on the
Table of the House. [Placed in Library.
See No. LT-1938/67}



